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FT.3MT. 3661(37).— Fra 1T T Al Alhigd H Tg ATATF TAId AT g o FgT da/A8/qT1 Tag
F forT TuAAIET-316 & TUHAIET-267 (4" SATH) UTSAATSH aF e UUE J9< 3 Fiqre forffes, grr

T qTE9aTe f[agrs ST ATR;

ST e 1 FLATL I UHT TIETATSA (@1 o TSI & (o710 I AATF T id aral § (o UHT i H
ST 29 § TG AgHT § aruid g, Sorad 3 IeaaTed [FaTs ST T 19 &, STANT % TR FT 3T
ERIEIRE

A, Feal T ALHRIT, TSI 3T G ITSIATSH (I F STTRT F TR FT 3Toi4) ATera,
1962 (1962 FT 50) T &M 3 #iT ITLATT (1) FTT T&T TRAT FHT TN Fd g, SH T H ITART o SATAHTT
FT 3T LA F AT AT T T FAT ¢

FTE =T, ST I A= § afvig G § RBaag €, 39 aa § Sy =a afewEm=r 1= 9
& TS T T IT ATLTIO ST T ST FIT &1 SATAT 8, SFhid (& & HIa¥ qiH & A= areaare &ars
ST o ToTT SEH START o ST o TSI o qeaeel § TeTH TR, AT TIS A 6 R [HeE,
(SIZHETATE UHE), T&F AR ATARIT (0T UF Waew) T AT, T Ao, Ta=1 9a+, FiadsT,
AEHETATE ([ETA-380005) T forferd & # sirerT 47 T
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TUAHAET-316 ¥ TUAHASI-267 (4" SATH) TSIt
T TMHS EEIE R EEIE TS : T

578 00 13 24

579 00 25 72

573 00 05 51

559 00 05 60

572 00 07 96

560 00 13 30

561 00 13 76

562 00 09 57

563 00 08 79

545 00 00 87

544 00 02 29

564 00 05 71

523 00 08 15

ERIpIE] 521 00 13 60
522 00 06 91

520 00 09 54

519 00 07 55

511 00 04 02

510 00 00 41

512 00 20 63

513 00 02 92

507 00 31 63

506 00 03 63

442 00 23 44

56 00 07 06

57 00 02 00

58 00 07 35
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 6th July, 2026

S.0. 3661(E).— Whereas, it appears to the Central Government that it is necessary in the public interest
that Ambd-316 To Ambd-267 (4" Dia) in Gujarat State should be laid by Oil and Natural Gas Corporation Ltd.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in land under which the said pipeline is proposed to be laid and which is
described in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of the Section 3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government
hereby declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the
date on which copies of the Gazette of India containing this notification are made available to the general public,
object in writing to the acquisition of the right of user therein for laying of the pipeline under the land to Competent
Authority, Oil & Natural Gas Corporation Limited., (Ahmedabad Asset), Office of the CGM (C&M), llird Floor,
Avani Bhavan, Chandkheda, Ahmedabad-Asset-380005 (Gujarat)

SCHEDULE
. Acquired Area
SI. No. Name of Village Survey/Block No.
Hectare Are Sgm.
1 2 3 4 5 6
Ambd-316 To Ambd-267 (4" Dia)
Taluka : Daskroi District : Ahmedabad State: Gujarat
578 00 13 24
579 00 25 72
573 00 05 51
559 00 05 60
572 00 07 96
560 00 13 30
561 00 13 76
562 00 09 57
563 00 08 79
545 00 00 87
544 00 02 29
564 00 05 71
523 00 08 15
1 Harniyav 521 00 13 60
522 00 06 91
520 00 09 54
519 00 07 55
511 00 04 02
510 00 00 41
512 00 20 63
513 00 02 92
507 00 31 63
506 00 03 63
442 00 23 44
56 00 07 06
57 00 02 00
58 00 07 35

[F. No. Expl-13011(26)/9/2026-EXPL-PNG (E-56646)]
REGHURAM KRISHNA, Under Secy.
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